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SmPPINO TARGET IN FOUKm PuN 

1404. SHRI S. K. SAMBANDHAN : 
WiD the MiDister of TRANSPORT AND 
SIUPPING be pleased to state: 

(a) the target in shipping fixed for the 
Fourth Five Year Plan; and 

(b) the steps taken so far to readl this 
target as per schedule? 

THE MINISTER. OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. 
RAO): <a) and (b). Fourth FIVe Year 
Plan has not )"'t been finalised and the 
planning is being done on a year-to-year 
basis. Subject to the availability of re-
sources, efforts will be made to reach the 
target laid down in the Draft Outline of 
the Fourth Five Year Plan viz. 30 Jakha 
GRT operative and S laths GRT on order 
by 31-3-1971. The steps taken so far to 
reach this target inter alia include adVllllC-
iog of loans at concessional rate of interest 
from the Shipping Devdopment Fund, 
obtaining credit facilities from foreign 
coontries to acquire ships on deferred pay-
ment terms and improving the building 
capacity of the Hindustan Shipyard. Im-
plementing the scheme for a second IIhip-
yard at Cochin wiU help in implemeDling 
the target for the next plan period. 

TunCORIN PORT. 

1405. SHRI S. K. SAMBANDHAN: 
Will the MiniJter of TRANSPORT AND 
SHIPPIN G be pleased to state: 

(a) whether the Committee recently 
appointed to go into the feasibility of ex-
pandon of tbe Tuticonn Port has sub-
mitted its report; and 

(b) if so, the salient features of thr 
findings of the Committee? 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. 
RAO): (a) and (b). The Joint Team 
(comprising a repre.entative each of the 
Government of India and the Government 
Of Madras) which studied the traffic p0ten-
t ial of the Port, has, In its report submitted 
recently. estimated a tralfic of approxi-
mately 2.2 million tonnes per annum by 
1971-72. The report is sliD under exami-
nation of the Government. 

CIvIL AVIATION DEpAllTMENl' 

1406. SHRI NmRAJ SINGH CHAU-
DHARY: Will the Minister of TOUR.JSM 
AND CIVll. AVIATION be pleased to 
state : 

(a) the total annual expenditure of the 
Civil Aviation Department; 

(b) whether these expenses are taten 
into account while fixing the air travel and 
freight fares, as is done by the Railways in 
case of Railway Board; and 

(c) if not, the reasons therefor? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) The expenditure incurred 
by the Civil Aviation Department during 
the last three years was as follows:-

1964-65 Rs. 9,86,77,711 
1965-66 
1966-67 

(b) No. Sir. 

Rs. 10,94,94,13 9 
Rs. 11,89,73.736 

(Provisioaal) 

(c) Unlike the Railway Board which 
forms part of the Railways, the <:nil 
Aviation Department is not a part of the 
Airlines, which are separalll statuImY 
bodies. The airlines pay for services ren-
dered by the Civil Aviation Department 
and v;ce·,,'erSfJ. 

INDIAN SmpPINO TONNAGE 

1407. SHRI NITIRAJ SINGH CHAU-
DHARY: WiU the Minister of TRANS-
PORT AND SHIPPING be pleased to 
state : 

(a) the total Cargo imported and ex-
ported during 1967; 

(b) how much of the above was hand-
led by the Indian Ships; and 

(c) the steps, if any. proposed to be 
taken to increase Indian Shipping tonnage? 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. R. V. 
RAO): (a) Since the year 1967 is not 
Y"l over, the information asked foe is Dot 
yet available. 

(b) Does not arise. 
(c) Steps taken Or proposed to be taken 

to increase Indian Shipping toon. iNer-",iD include advancing of loans at coaces-




